BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI
ORIGINAL APPLICATION NO 181 OF 2020 (S2)

Sarangam,

Cuddallore Applicani(s)
Versus

The Collector,

Cuddalore and others. Respondent(S)

INSPECTION REPORT SUBMITTED BY THE COMMITTEE

T e ——— e e =

In the matter of O.A.N0.181/2020 (SZ) concerned with alleged Prawn fish
cultivation that is being done without obtaining necessary permission from the

authorities, the Hon'ble National Green Tribunal (SZ), constituted an independent

committee comprising of

» Disltrict Collector, Cuddalore District.

» Senior Scientist from Tamil Nadu Pollution Control Board as deputed by
its Chairman,

» The Assistant Director of Fisheries

and has directed the Committee vide its Order dated:24.09.2020 to inspect the area in
question and submit factual as well as action taken report, if there is any violation found.

It is respectfully submitted that in pursuance to the directions of the Hon'ble
National Green Tribunal, the Committee comprising of District Collector, Cuddalore,
Senior Scientist K.Rajaraman deputed by Tamil Nadu Pollution Control Board and
Assistant Director of Fisheries, Parangipettai inspected the field on 04.11.2020 and

made a detailed enquiry. The following details were ascertained from the field,

It is submitted that the fish culture pond has been constructed in Survey
No.21/6B, Subauppalavadi, Cuddalore District with an extent of 0.20 Ares by
Mr.Sammantham S/o. Ramachandran. There are no fish culture ponds of any nature in

Survey No.21/7, 21/8 and 25 in Subauppalavadi Village, Cuddalore as alleged by

Petitioner.
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The boundaries of the existing fish culture pond in S.No.21/6B is as follows:

Land ; ’
Sl. | Name of the Classification Name of the Land "
No Village Suhrl\:.\ey of larid Extend AT Location
1 Subauppalavadi | 21/6B | Agricultural 0.48.8 | Sambandam North of
Land ares S/o.Ramachandran | pond
2. | Subauppalavadi | 21/7 Agricultural 0.20.0 | Manikasamy East of
Land ares Pond
3. | Subauppalavadi | 21/8 | Agricultural 0.44.5 | Dharanidaran South of
Land ares S/o. Kumarasamy | pond
4. | Subauppalavadi | 25 Grazing 6.68.0 | Poromboke land
Poramboke Ha
5. |Mapenclosed | ... Uppanar River West of
Pond

It is respectfully submitted that sampling was done by the commitiee almost for
an hour by throwing casting net but no fish or prawn / shrimp was caught. No stock of
fish seeds or prawn / shrimp seeds were found in the pond. It was also observed by the
committee that surrounding the fish culture pond a crab fence & a bird fence of about 20
feet which is used for vannamei prawn culture are erected in the said pond. The water
in the pond during inspection was fresh and clear. The pond is bounded by agricultural
field in 03 directions and in the west side it is bounded by Uppanar river which is
running adjacent to all cultivators land. The agriculture lands lies very next to the pond.

Polyethylene sheet was embedded in three side of pond dike to prevent seepage.

The Committee enquired the applicant Thiru. Sarangam and the respondent
Thiru.Sampantham and adjoining farmers /land owners viz Thiru.Tharanidharan,
Thiru.Thiyagarajan. In the enquiry the petitioner Thiru.Sarangam stated that
Thiru.Sampantham has been doing Prawn Culture using salt water drawn from Uppanar
river through diesel engine. However presently he has removed the diesel engine and
has drained out all the sea water from the pond and has filled it up with fresh water.
Thiru. Sampantham stated that he has been doing only fish culture. The adjoining land
owners Thiru. Tharanidharan and Thiru. Thiyagarajan has stated that they have been
conlinuously doing agriculture in their land and have harvested 40 and 23 bags of

paddy respectively during last crop. There is no damage to the land because of the fish

culture pond.
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The facts that the crab & bird fence used for vannamei prawn culture is seen in

the pond and that, not even a single fish seed was seen in the pond, gives a reason for

the committee to ponder that, there might have been a chance that shrimp cultivation

was already carried on in the said pond.

It is submitted that soil samples were collected in and around the sites of

the pond and sent to soil testing lab of Agriculture Department and the lab results

indicates that the soil suits all types of crop cultivation and the tested water samples has

light salt and hence, the soil is suitable for all types of agriculture.

The Hon'ble National Green Tribunal has directed to ascertain the following
issues.

a) Whether necessary permission have been obtained for conducting fish/ prawn

culture.
Thiru. Sampantham has obtained permission for fish culture vide Membership

No.342 of the District Fish Farmers Development Agency dated:27.12.2017. He has

not obtained license for prawn culture.

b) Whether the fish / prawn culture was done in poramboke land without getting

any permission.
The pond is constructed in Survey No.21/6B Subauppalavadi, Cudddalore which

as per Village records is a patta land which stands in the name of

Thiru.Sambantham.

c) Whether any area falls under Coastal Regulation Zone where such activities

are prohibited.
The pond in s.no. 21/6B, Subauppalavadi Village falls under Coastal Regulations

Zone-lll. In Coastal Regulation Zone-lll, fish culture is a permitted activity and

shrimp culture can be carried out only with proper license.

d) If there is contamination caused to the soil mention the nature of

contamination on suggest remedial measures.

Laboratory testing of the sample soil in and around the pond indicates that the
sail suits all types of crop cultivation and the tested water samples has light salt and

hence, the soil is suitable for all types of agriculture.
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It is therefore respectfully concluded that, Thiru. Sampantham has obtained
permission for fish culture and has constructed pond in his patta land which is situated
in S.no. 21/6B, Subauppalavadi village, Cuddalore District. The Subauppalavadi village
falls under coastal Regulation Zone -lll, where fish culture is a permitted activity and
shrimp culture can be carried with proper license. As on date no shrimp/ fish cultivation
is seen in the pond. The soil in and around the pond is not contaminated as per the

laboratory test.

District Collector, Senior Scientist, istan{ Director (Fisheries)
Cuddalore. TNPCB

/VL : 700 —ApR
Chandra Sekhar Sakhamuri, . Rdjaraman, M. Bhinnakuppan,
Ass
P

arangipettai.
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Arnexure-T

DEPARTMENT OF AGRICULTURE

From, To,
Thiru.S.Boovaraghan.,B.Sc(Agri),MBA The Assistant Director of Fisheries
Assistant Director of Agriculture, Parangipettai,

Soil Testing Laboratory, Cuddalore-District
Cuddalore.

Lr.No.A/55/2020-21 Dated 06.11.2020

Sir,
Sub : Agriculture — Soil Testing Laboratory — Soil and Water sample Analytical

results sending-regarding.

Ref : Receipt of Sample from Assistant Director of Fisheries on 05.11.2020 vide

his letter No: 344/&/2020.

AAAARARAARFTFAAF A AR TxRkAvx)k
I submit to statc that the Analytical results of Soil sample 4 numbers and water
sample 2 numbers received from Fisheries Department were analysed and the copics of

the results are enclosed herewith.

Assistant l)LlFEc/(g‘lﬂt(l?Agriculturc
Soil Testing Laboratory
Cuddalore

Encl: Analytical results of soil and water samples 6 Numbers

Copies submitted to The Joint Dircctor of Agriculture, Cuddalore
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ANALYTICAL RESULTS OF SOIL SAMPLE FROM SOIL TESTING LABORATORY,CUDDALORE

Analytical Parameter
Lab
ol vitrm Name of the Survey , ——
‘)9 be Farmer Number EC PH TEXTUR| LIME N kg/ac cg/ac K kg /fac
er E |STATUS
VALUE | RATINGS | VALUE |RATINGS VALUE | RATINGS| VALUE | RATINGS | VALUE | RATINGS
: 21/6a,2 - . )
1 | 514 | Sarangam S/o Raja | Surface 1/5b 0.28 |Suitable| 7.1 [Neutral| SL NIL 31 Low 15 High 105  [Medium
Dharanidharan
2 ita UL i i
515 S/o Kumarasamy Surface | 21./8 | 0.21 [Suitable| 7.3 [Neutral| SL NIL 60 | Low 25 High 120 |High
Thiyagarajan S/o 5 . .
3 | 516 , Surface | 21./7 | 0.19 |[Suitable| 7.3 |Neutral| SL NIL 41 Low 13 High 110 |Medium
Manickasamy
Thiyagarajan S/o Sub _
] 7 .21 |Suitable| 7.2 |Neutral i edi
+ 517 Manickasamy Surface | 2/ 0 uitable eoall 5L NIL | 18 | Low 10 High [ 95 |Medium
INFERENCE :

Regarding electrical conductivity and pH all the samples are normal and regarding nutrients availablity the ratings

are mentioned above. In this soil all types of crops can be cultivated

Q

o
ASSITANT DI RECWOF AGRICULTURE
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ANALYTICAL RESULTS OF WATER SAMPLE FROM SOIL TESTING LABORATORY,CUDD

ALORE

EC
sI.N| Lab . e N : 1. + R N v | Mg:C R Classifica
“()l. N:s‘ NAME (d{:m pH | COy | NCOy | €1 |SO | Total | Ca™ | Mg' | Na K" |Total| RSC| SAR | Geo type Gon
)
Sambandham : :
; . | sodium bi .
1 {194 Slo 071 1731 05| 44 [22|Nil| 7.1 |24 20|27103]| 7.1 |Nil| 1.82 0.83 ot CISIRI1
Ramachandiran ¢
r: . dium bi
2 | o5 | Sarangham | o o7 175) g8 | 27 [22|Nil| 57 |1.8] 1225|0257 | Nil| 2.0510.67 SOQIUM B g1
S/o Raja carbonate
uiflibgleniy
* g wrdfl Geperer 2 G oML WS
* @igt o@aps uWiEE@SGD JHUDLWG.
. [\l
N Assistant Dircctor of Agriculture
'G/{I/qp'b"SOlL TESTING LABORATORY
ob\ CUDDALORE
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OA 181 0of 2020 Inspection
report.pdf = inbox

SpecialGP Forest 10:26
to sudhan6284, ccb.cpc, TNP., A <)

From SpecialGP Forest - specialgpforest@gmail.com

To sudhan6284@gmail.com
ccbh.cpec@nic.in
TNPC Board - tnpcblaw@gmail.com
kasirajan_c@yahoo.com

Date Nov 9, 2020, 10:26

View security details

As per the orders of Hon'ble National Green Tribunal dated
24.09.2020 in OA 181 of 2020, the committee submitting the
report.

Kindly acknowledge the same.

( Copies served )

From,

The Office of Special Government Pleader ( Forests )
Madras High Court #1

B oa1810f20. ionreportpdf ¥ 4N
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